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i AT T R R e son/daughtar/wife of Late  KRam. Dee Manda
zgmu48 ,,,,, years, belonging to Bihas \ad kor Sabha. Secoetais
service and ﬁr&mnﬁlsf working as %ﬂ'“% el g LWW)

give hareln below the details of the asseis {immowvable, movable, bank balance, etc.) of

%‘W\ myself, my spouse and dependants*:

{Assets in joint name indicating the extent of foint ownership will also have to be
given]
r. Description Baif Spouss | Dependant-1 | Dopendant-2 | Bependant-d
L No., , dame(s) Hama |  Wame | Etc Name
U} | Cash 3,50,600 =¢p ALY ,!‘:e nd Mng
{ii} | Deposits in : : "
Banks, Flnancial NJLQ
Imstitutione And N A o
Non-Bariking Nk M At Nl
Financial
Campanies
[ gwsa, : e ]
Debentures and
: D . * \ 6
sl Nt Al At Nl N4
{iv) | Other financial S :
;' institutions, :
Nss, postal  |umally | | ’ o
Savings, % Fg; Soo N et MQ 1 M
Policies, eix ;
{v) Mamzxrlwhié‘{&s g 3 ,
(&t—aﬁs of : . \
make, etc.) TS G P Y VPR AL A
0y Jewelfery fgive W b : _
details of . 5 P ' \ ) 7
welght and N,v() \ (ms»u A? Md M ‘ MLQ
valug L l :
- ) i eh (oo : |
{vii} | Other assats, : E . ,
| such as values . . <
of claims / : SV Y VP S R V¢ AL ALY
interests i : _ i
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non Tisted
companies shiould be given. ‘
* Dependant here mesns s person substantially dependent on the incame of the

emp'lnvm,
Pk 5’76 A Gl
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also have to be Indicatad]
Y.

0.
(i)

B Batajlz of IMMOYE

[Edvt!e Properties in jmnt mmersmp indicating the extent of joint ownership will

Beseription

Seif |

Depend=nt-1
Hams

Dependant-3
Hama

' Mwn&um—&

Agricuiturat Land

- Location{s}

= Survey number(s)
- Extent {Total
measuremant)

-Cusrent market valuse

:Mw

N

[

ait

VB

i

Ner-Agricultural Land

« Locatlon(s)
- Burvey number(s)
- Extent (Total
MEESLreTant)
-Current market value

AL

A

AL

Bte, Name |

Buildings (Commercial
- and residential)
Location(s)

= Survey fdoor
number(s)

~ Extent (Total
measurement) -

- Qurrent market
walug

(Hi}

Nt

| (iv)

Houses / ﬁpﬁﬂmenm.
i ek,

= Location{s)

- Suryay fdoor

| number(s}

- Extent {Tolal
measurement}

~ Current market

vl

¥\
s

1

[}

Others (such a3

m \

Y

A

interest in property)

{2)
institutions and government dues:-

[Note ; Please ghve separats detalls for each itemn)

1 give hersin below the detafls of my liabilitles / overdues to public financial

iiﬂ':) Government Dues:
&) dues to departments
dealing with government
accommadation

[ B [ Description Name & address of Bank / | AMOUNE OUTSTAnding 8%
“_ 2 Elnarcial Iﬂwm‘) £ T wcrnnnniirenssmansever
' Y ST
{23} [ (i} Loans from Baniks ALY
(i} Loans from financial \
Linstitutions N,L.f

(b} dues to departments
dealing with supply of

| water

{c) dues to departments
dealing with supply of
nmtr{s:ity

£ EIEE

ezttt FC




(d) dues to departments N
dealing with telephones [\L‘-’F

| (e} dues to departments
dealing with government
transport (including NJ:-P

aircraft and helicopters) e e

(f) Other dues, If any N—LQ

(b} (i} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Reburn

ﬂnad.-:{ihfe aﬁggﬁﬁ?&r}ﬁ?m D N j‘P K 6 470 (2

(i) Weaith Tax [Also

Indicate the assessment
year upto which Wealth MA\—Q
Tax return filed.]

(i} Sales Tax [Only In

cse of proprieary AL AL
business) =
(iv) Property Tax A ALl aed
C. ! Data
GPF/CPF/PRAN No. i~ lllOO 638 62412
Gender R [(M/F)
Date of Birth in 0 3 ol 6 1139 6 . "
Class/Group - Co A
s " B \idhar Sobha Secyekariad Sehuce
(Full Name &.g. B.A.S.~Bihar Administrative Service,
B.5.5,- Bilar Secretarlat Service ate.)
Horne District i=

I hereby Mam‘tlmt the above details are tme to the best of my

knowledge and belief,

Signature . 9.« 1. 204

Name of Employee: I

Destgnauun:,%&mmm{.

Place: . LT\

|}
P

R 77 e

Note: Please sign each page of the declaration. Asset dectaration form
: must ba in A4 size white paper with computer typed (single side)

in prescribed format.

: Owiﬁ
Depmmem:...wlﬂl)mm. Sabla




